
 
 
 
 

GOVERNMENT OF INDIA 
MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES 

 
RAJYA SABHA 

UNSTARRED QUESTION NO. 1243 
TO BE ANSWERED ON 31.07.2023 

 
DATA ON MSMES OWNED BY WOMEN, SC/ST/OBC ETC. 

 
1243.   SHRI SUJEET KUMAR: 
 
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state: 
 
(a)  with reference to the Survey, Studies and Policy Research (SS&PR) Scheme, whether there is a 
data base available on the number of MSMEs owned by Woman, SC/ ST, OBC etc; 
 
(b)  if so, the details thereof; 
 
(c)  if not, the reasons therefore; 
 
(d)  the number of unregistered MSMEs, State-wise; and 
 
(e)  the total amount of grants disbursed to MSMEs owned by Women, SC/ ST, OBC, in the last 
three years? 

 
ANSWER 

 
 MINISTER OF STATE FOR MICRO, SMALL AND MEDIUM ENTERPRISES 

(SHRI BHANU PRATAP SINGH VERMA) 
 
(a) to (c):  The data base available on the number of MSMEs Owned by  Women, SC/ST, OBC as 
on 25 July 2023 is annexed.  
 
(d):    Data not maintained. 
 
(e):   The details of the amount of grants disbursed to MSMEs owned by Women, SC/ST, OBC in 
the last three years is as under. 
 

 i.   The details on Margin money (MM) disbursed (in cr.) to MSME owned by Women, SC/ST and 
OBC under Prime Minister’s Employment Generation Programme (PMEGP) during the last three 
years is given below: 
 

Financial Year Margin  disbursed (in cr.) money 
 Women SC ST OBC 
2020-21 886.74 185.48 127.11 815.61 
2021-22 1244.51 253.51 163.96 1027.01 
2022-23 1175.72 235.53 133.50 1075.56 
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ii.  National Scheduled Caste Scheduled Tribe Hub (NSSH) scheme, was launched in 2016 by the 
Hon'ble Prime Minister with aim at capacity enhancement of SC-ST entrepreneurs and promoting 
"entrepreneurship culture" amongst the SC-ST population. NSSH scheme is empowering SC-ST 
population to participate in the public procurement process and fulfill the mandated target of 4% 
procurement from SC-ST enterprises under Public Procurement Policy by the Ministries, 
Departments and CPSEs. Under National SC-ST Hub scheme, grant released by the Ministry of 
MSME, Gol is utilized by NSIC under different activities / interventions with the approval of Project 
Screening Committee for NSSH e.g. capacity building training programs, participation in exhibitions 
under SMAS component, organizing SVDPs, Awareness programs, Mega events / Conclaves and 
subsidies. The grant is released to the respective training institutions / organizers of exhibitions, 
vendors, except subsidy under Special Credit Linked Capital Subsidy Scheme (SCLCSS) and various 
reimbursement subsidy schemes under NSSH. Reimbursement are also made to SC/ST MSEs under 
various interventions of NSSH scheme to enhance their competitiveness. These include 
reimbursement of Bank Loan Process Fee / Bank charges for Performance Bank Guarantee / Testing 
Fee / membership fee of Export Promotion Councils / Course Fees of Top 50 NIRF ranked 
Management Institutions for short term training of SC/ST entrepreneurs. The subsidy as 
reimbursement as per NSSH guideline is released with the approval of NSSH-PSC to the applicant 
SC/ST MSEs. The details of grant disbursed under the above SCLCSS and various interventions of 
NSSH scheme during last 3 years for SC/ST MSEs (including women SC/ST) are as under: 
 
Special Credit Linked Capital Subsidy Scheme (SCLCSS) 
 

Financial Year No. of claims of 
SC/ST MSEs 

SCLCSS subsidy Amount released 
(Rs. Cr.) 

2020-21 138 15.58 
2021-22 147 19.24 
2022-23 577 69.66 
Total 862 104.48 

 
Reimbursement interventions 
 

Financial Year No. of claims of SC/ST MSEs Reimbursed amount (Rs. Cr.) 
2020-21 78 0.13 
2021-22 75 0.14 
2022-23 135 0.42 
Total 288 0.69 

 
***** 

  



Annexure 
 
 

State Wise Total, Women, SC, ST & OBC Owned MSMEs Registered & Classified Under 
Udyam Since Inception Till Date 

Sl. No. 

State 

Total 
 MSME 

Women 
Owned 
MSME 

SC 
Owned 
MSME 

ST 
Owned 
MSME 

OBC 
Owned 
MSME 

1 ANDHRA PRADESH 5,44,371  1,47,927  62,153  10,856  1,90,073  

2 
ARUNACHAL 
PRADESH 

8,311  2,669  128  6,170  449  

3 ASSAM 2,75,882  73,848  20,011  23,751  59,658  
4 BIHAR 7,26,651  1,22,498  55,128  12,747  4,04,755  
5 CHHATTISGARH 2,43,518  38,270  18,977  13,463  92,172  
6 GOA 34,968  7,992  602  546  3,600  
7 GUJARAT 13,28,825  2,00,666  46,169  24,544  2,33,659  
8 HARYANA 6,04,451  97,451  44,863  2,102  1,16,295  
9 HIMACHAL PRADESH 1,01,007  18,051  13,656  4,224  8,346  
10 JHARKHAND 3,06,074  61,827  14,357  15,981  1,34,534  
11 KARNATAKA 10,11,482  2,13,972  81,029  28,948  3,43,524  
12 KERALA 4,21,273  1,04,365  16,399  1,278  2,13,223  
13 MADHYA PRADESH 8,28,415  1,15,089  66,804  36,495  3,77,286  
14 MAHARASHTRA 31,80,884  6,63,295  2,29,131  53,451  6,63,659  
15 MANIPUR 48,266  20,279  2,412  9,268  8,838  
16 MEGHALAYA 12,099  4,137  260  8,350  288  
17 MIZORAM 14,752  7,390  70  13,892  38  
18 NAGALAND 14,382  5,551  161  12,007  366  
19 ODISHA 3,80,407  79,558  30,358  12,405  93,186  
20 PUNJAB 6,65,903  1,30,340  78,351  1,188  60,312  
21 RAJASTHAN 13,19,537  1,70,823  1,11,798  53,201  6,30,601  
22 SIKKIM 6,437  2,132  370  1,946  1,801  
23 TAMIL NADU 18,21,763  4,68,941  1,12,285  5,624  6,30,646  
24 TELANGANA 5,72,949  1,37,644  57,993  41,465  2,07,255  
25 TRIPURA 32,101  7,794  5,712  4,840  6,758  
26 UTTAR PRADESH 16,36,993  2,61,575  1,35,597  9,224  6,72,673  
27 UTTARAKHAND 1,70,208  31,572  15,364  2,311  33,632  
28 WEST BENGAL 6,15,247  1,00,753  55,833  5,308  52,319  

29 
ANDAMAN AND 
NICOBAR ISLANDS 

9,760  2,461  117  75  2,244  

30 CHANDIGARH 29,138  5,130  1,518  70  1,459  
31 DELHI 4,59,655 77,699 18,847 1,725 40,551 
32 JAMMU AND KASHMIR 2,63,580 52,769 9,940 6,643 12,366 
33 LADAKH 7,720 1,305 63 7,239 30 
34 LAKSHADWEEP 648 92 1 610 23 
35 PUDUCHERRY 27,373 8,005 1,844 56 13,896 
36 THE DADRA AND 

NAGAR HAVELI AND 
DAMAN AND DIU 

13,971 2,408 341 679 1,784 

Total:- 177,39,001 34,46,278 13,08,642 4,32,682 53,12,299 
Report Dated:- 25/07/2023 07:35 PM 

 
 




